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Per Shri A. T. Varkey, JM:

We find that in the order passed by the Tribunal dated 15.12.2021 in ITA No.
192/Kol/2021 the assessment year has been mentioned as 2014-15 instead of 2016-17.
However, it has been brought to our notice by the assessee vide letter dated 23.12.2021 that
correct assessment year is 2016-17 so, by accepting the assessee’s contention, we are

inclined to correct the assessment year wrongly typed as assessment year 2014-15.

2. In the light of the discussion, we order that the correct assessment year should be

read as 2016-17. We order accordingly.

Sd/- Sd/-
(Rajesh Kumar) (A. T. Varkey)
Accountant Member Judicial Member

Dated: 9" February, 2022
SB, Sr. PS
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